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IN pursuance of the provisions of clause (3) of Article 348 of the Constitution, the Governor is 

pleased to order the publication of the following English translation of notification no. 261/XCI-2020, 

dated August 22, 2020 : 
No. 261/XCI-2020 

Dated Lucknow, August 22, 2020 

IN exercise of the powers under section-3 of the Uttar Pradesh Janhit Guarantee Adhiniyam, 2011 

(U.P. Act no. 3 of 2011) read with section 21of the Uttar Pradesh General Clauses Act, 1904 (U.P. Act. 

no. 1 of 1904), the Governor is pleased to make with effect from the date of publication of this notification 

in the Gazette, the following amendment in Government Notification no. 2198/1-14-2010-33(100)-2010 

T.C.-III, dated January 15, 2011 as amended from time to time. 

AMENDMENT 

IN the aforesaid notification in the Schedule after entries at serial number 62, the following entries 

shall, with effect from the date of publication of this notification in the Gazette column wise be inserted, 

namely :- 

  

  

  

  

  

  

SCHEDULE 

Sl. | Name of Services Designated Stipulated] —_First Stipulated | Second | Stipulated 

no. the officer time Appeal time appellate | time limits 

[Departments limits for| Officer limits for | authority for 

Services disposal disposal of| 

of first Second 

Appeal Appeal 
officer officer 

1 2 3 4 5 6 7 8 9 

63 Political | 1-Sanctioning District 30 ~—|Director/ 30 Joint 30 

Pension | of family Magistrate Working | Secretary, | Working |Secretary Working 

Department | pension to the Days |U.P. Days |Department| Days 

dependent after Freedom of Political 

the death of Fighter Pension, 

freedom fighter Welfare U.P. 

Council, 

Lucknow 

2-Sanctioning District 30 ~——|Director/ 30 Joint 30 

of honour Magistrate Working | Secretary, Working | Secretary Working 

money to the Days |U.P. Days |Department | Days 

dependent Freedom of Political 

(wife/husband Fighter Pension, 

as the case may Welfare U-P. 

be) after the Council, 

death of Lucknow 

Loktantra 

Senani                     
  

221 RPH (Lok seva) 2020 data7



Gat We SAMIR Wed, 22 BPIKd, 2020 

  

  

  

                  
  

FrovHoyotto—Votllo 221 Watqa—2020—(608)—-599 wie (HRACX / SPE) | 
)-500 Heat (HRyEr/ aPAe) | 

HowToyotto—otto 1 Ho cls Tar yarTA—2020—(609 

221 RPH (Lok seva) 2020 data7 

~ 

1 2 3 4 5 6 7 8 9 

64 | Department | 1-Recognition District Basic 60 =‘ |Regional 30 Principal 30 

of Basic | of private Education Officer | Working | Assistant Working | District Working 

Education | Primary (Concerned Days | Basic Days | Institute of Days 

Schools (class District) Education Education 

1 to 5) Officer and 

(Concerned Training, 

Region) Situated at 

regional 

Level 

2-Recognition Regional 60 Principal 30 Regional 30 

of private Assistant Basic | Working | District Working | Joint Working 

Upper Primary | Education Officer Days | Institute of Days |Director of | Days 

Schools (class (Concerned Education Education 

6 to 8) Region) and (Concerned 

Training, Region) 

Situated at 

regional 

Level 

By order, 
JITENDRA KUMAR, 

Pramukh Sachiv. 

 




